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            Wednesday 2nd April 2008/ Chaitra 13, 1930(Saka)

No. 101

2.00 P.M


Ch. Prem Singh, Hon’ble Speaker in Chair

	1.
	2.01 P.M
	Question Hour: Starred questions No. 202, 203, 205 to 208 were asked and replied. Replies to starred questions No. 201,204, 209 to 220 and un-starred questions No.298 to 320 were placed on the table. 

Replies to starred questions No. 181 to 200 and un-starred questions No.258 to 297 were also placed on the table under Rule 44(2). 



	2.
	3.02 PM
	 The Chair announced the names of the members who elected unopposed for the financial Committees i.e., Public Accounts Committee, Committee on Government Undertakings and Committee on Estimates.

Committee on Public Accounts

1. Shri Vijay Singh Lochav

2. Shri Charan Singh Kandera

3. Shri Rajesh Jain

4. Shri Veer Singh Dhingan

5. Shri Rajesh Lilothia

6.Shri Vinay Sharma

7. Shri S.P.Ratawal

8. Shri Subhash Sachdeva

9. Shri Vijay Jolly

Committee on Govt. Undertakings

1. Shri Anil Bhardwaj

2. Shri Tarvinder Singh Marwah

3. Ch. Mateen Ahmed

4. Shri Ramesh Lamba

5. Shri Ashok Ahuja

6. Shri Baljor Singh

7. Shri O.P.Babber

8. Shri Sushil Choudhery

9. Shri Mange Ram Garg

Committee on Estimates

1. Shri Jile Singh Chauhan

2. Shri Surender Kumar

3.Smt. Barkha Singh

4. Smt. Kiran Walia

5. Shri Kanwar Karan Singh

6.Shri Balram Tanwar

7. Shri H.S.Balli

8. Shri Jai Bhagwan Aggarwal

9. Shri Mohan Singh Bisht



	3.
	3.04 P.M
	Dr. Jagdish Mukhi, Leader of Opposition sought to know the fate of the notices given by him and Shri Sahab Singh Chauhan & Shri Mange Ram Garg,  Under Rule 107 regarding increase in prices of essential commodities and water-crisis in the  Capital.

The Chair stated that the issue related with water problem was listed for short duration discussion on 1st April 2008 on the recommendation of Business Advisory Committee but discussion could not be held due to lack of quorum.

The Chair appealed to the Members of the House that they should express keen interest in raising and solving the problems of the people in the House through their presence so that Hon’ble Members are able to discuss thinks for which they have been elected by the people.



	4.
	3.07 P.M
	Shri Bheeshm Sharma, Hon’ble Member sought to know the fate of the notice of Calling Attention Motion given by him regarding collapse of building on 29th March, 2008 in Brahmpuri

The Chair stated that it may be raised under Rule 280.

	5.


	3.08 P.M
	Special  Mention (Rule 280): Following Members  raised matters under Rule 280 :

1. Shri S.P.Ratawal (Minister of Education intervened.)

2. Shri Mohan Singh Bisht

3. Dr. Jagdish Mukhi

4. Shri A Dayanand Chandila A

5. Shri Bheeshm Sharma (Minister of Health intervened.)

6. Shri Surender Kumar

7. Shri Kulwant Rana

8. Shri Moti Lal Sodhi (Chief Minister intervened.)

9. Shri Brahm Pal

10. Shri Vijay Jolly (Chief Minister intervened.)

11. Shri Dharam Deo Solanki

12. Shri Jai Kishan

13. Shri Bheeshm Sharma (Minister of Urban Devlopment intervened.)


	6.
	3.55 P.M
	Presentation of Reports:

1. Shri Vijay Singh Lochav presented fifth, sixth and seventh report of the Committee on Public Accounts.

	
	
	2. Shri Anil Bhardwaj presented third and fourth report of the Committee on Government Undertakings.


	7.
	3.57 P.M
	Papers laid on the Table:

Dr. A.K.Walia, Minister of Finance laid the copy of the Annual Report for the year 2005-06 and 2006-07 of Delhi Electricity Regulatory Commission.



	8.
	3.58 P.M


	Legislative Proposals

Consideration and Passing of Bill:

 Smt. Sheila Dikshit, Chief Minister moved that “The Indraprashta Institute of Information Technology-Delhi Bill, 2007 (Bill No. 13 of 2007) introduced on 27th December, 2007 be considered.

The Motion was adopted by voice vote.

The Bill was considered clause-wise.

Chief Minister moved that “The Indraprashta Institute of Information Technology-Delhi Bill, 2007 (Bill No. 13 of 2007) be passed.

The Motion was put to vote and adopted.



	9.
	4.04 P.M
	House adjourned for tea break.



	10.
	4.34 P.M
	House reassembled.

Hon’ble Speaker in Chair



	11.
	4.36 P.M
	Short Duration Discussion:

Dr. Harshvardhan initiated discussion on the continuing grim situation of power in the Capital after its privatization.

The following Members participated in the discussion:

1. Shri S.P.Ratawal


2.Shri Moti Lal Sodhi

Shri Ramvir Singh Bidhuri, Shri Shoiab Iqbal and other Members raised the issue of absence of BSES and NDPL officers in the officer’s gallery.

Minister of Power informed that Secretary (Power) is present in the officer’s gallery.

The Chair stated that Minister of Power should ensure that the officers of BSES and NDPL be present in the officer’s gallery alonwith Power Secretary.

3. Shri Shoiab Iqbal

4. Shri Tarvinder Singh Marwah

5. Shri Ramvir Singh Bidhuri

6. Dr. Jagdish Mukhi



	12.
	5.56 P.M
	Hon’ble Deputy Speaker in Chair.

Short Duration Discussion contd…
7. Dr. (Smt.) Kiran Walia

8. Shri Subhash Chopra

9. Shri A Dayanand Chandila A

	13.
	6.27 P.M
	Minister of Power replied to the discussion.

	14.
	6.48 P.M
	House adjourned upto 2.00 PM on 3rd April, 2008.
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